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PAPERS    LAID    ONi   THE   TABLE 

12 NOON 

The Railways Red Tariff (5th Amendment) 
Rules, 1978 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
NARAIN): Sir, I beg to lay on the Table a 
copy (in English and Hindi) of the Ministry of 
Railways Notification G.S.R. No. 913 dated 
the 15th July, 1978, publishing the Railways 
Red Tariff (5th Amendment) Rules, 1978. 
[Placed in Library.    See No. LT-2584/78] 

 

RE.  SUN TEMPLE  AT KONARK 

SHRI SURENDRA MOHANTY (Orissa) j 
Sir, with your kind permission, I want to make 
a statement. I have given notice of a matter of 
public importance. Sir, due to the negligence 
of the Archaeological Department of the 
Government of India, the Sun Temple at 
Konark in Orissa is cracking. As you might 
have noticed, two sculptures have already 
crumbled down. Sir, you have been the 
Governor of that State, and you know the 
importance of the Konark Temple and what 
place it occupies in our cultural heritage. Sir, I 
would draw the attention of the House, with 
your kind permission, to this so that the 
Government paid some attention to this aspect 
of the matter. But I regret that it has been 
disallowed. I would request you kindly to 
allow it at least tomorrow, so that the matter 
can be raised. 

MR. CHAIRMAN; We will consider 
it... (Interruptions) 
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